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Sbri, Nasim,

Shri. N, K;hLalf:;;,,., Registrar,

Objection mentioned in the Scrﬁtiny Report has not

been removed, Fut up on 17.1.96 for removal of defects.

( N. K. Lal
Registrar

 shri N. K, Lal, Registrar

..Nobody appears on behalf of the abplicént.

Put up on 5,2.1996 for removal of defects.
N KL
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.Shri. M; L, Paswan..,....s. Registrar Incharge.

Nobody appears on behalf of the applicant., List on
29,2,96 for removal of defects.
- ( M, L, Pasgwan)
_Registrar 1/C




5/29.2.96 .shri. M‘ L, Paswan, Registrar| Incharge. \

evseoe e N

Learned Counsellfor the apblicant is absent, ;é\\
have not been removed Put up on 21.3,96 for removal 8&’
defects. _ ’ - ' 6géé
- | | (|M. L, Paswan)

PKL - Registrar 1/C

6/21.3.96 shri, M. L. Paswan, Registrar ;ncFarge, , TR

*e o 90 @”’
Counsel for theappllcant is abLent Defects haVe
not yet been removed The applicant is directed to .-

remove ‘the same by 15,4.96 by wéy of last chance.

. _ . B ( M{ L, Paswan)
PKL , , i Registrar I/C

7/17.4.56\\ % Shri M. L, Paswan, Registrar Incharge.
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‘%”“/ - Defects have not yet. been removed, Ar. "

case -be listed before the Hon'ble Bench!| for further

- R _ . ( M, L, Paswan )
PKL . . | ' Registrar 1/C

direction, fixing ol.05,96,
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Shri M;L.Paswan, Registrér I/c

This case should be listed before

5the Hon‘ble Bench., Defects had not been removed

in the case 1nfsplte of giving sufficient time

‘for the same. The office has put up this case
" in scrutiny ‘with a note that the petition has been

f£iled without I.P.O. as fee. Defects pointed out in

Col.Mos. 7,9, 21 & 22 are still to be removed. ,
in-these circu, tances let thié case be listed
before the Hgpn'ble éench for direction on 2.5.96.

( M.L.Paswan )
Registrar J/c

This matter has been pending befdre the Renistrar

fox removal of defects for a lona tlme. The appllc&tlan

~

has been filed wlthout the postal order as Fee dnd
there are other defects als: which the not been removed.

Under the c1r0umstances, the casa is dlsmlssed For

non-prasecutlon.

f.i ) i :  *3?h;L__f
(N.K. Ve:ma)
Member (A)




